
BOMBAY HIGHCOURT
OFFICER CAUSELIST CAUSELIST

For Friday The 20th June 2025
COURT NO. 19A

SINGLE
AT 12:00 PM

SHRI. A. H. LADDHAD((PROTHONOTARY SENIOR MASTER)

HEADER NOTE : 
Matters are listed for grant Signature, Hence Advocate Presence is not Required

Sr. CASE NO. PARTIES ADVOCATES

FOR SIGNING GRANT

1 TP/1564/2016
[Original]

MRS MANJUSHREE AMALENDU
AUDDY
VS
MRS NANDINI DE (DECEASED)

SUNIL

 

REMARK : ** TIME EXTENDED TILL 31/08/2018.** WILL NO.697/2016 === AFFIDAVIT OF SERVICE OF
CITATION OF VINEET KUMAR SINGH DT.05/04/2018 PAGE NO.1-3 FILED ON 05/04/2018 === CONSENT
AFFIDAVIT OF CHITRALEKHA SIBENDU DE DTD.13/7/2018 (PGS 34-36) FILED ON 10/8/2018.===
AFFIDAVIT OF SERVICE OF RAJKUMAR TIWARI DTD.8/8/2018 FILED ON 10/8/2018.=== NOTICE TO
COLLECTOR (N TO C) SENT ON DATE 16/01/2025

2 TP/1565/2016
[Original]

MANJUSREE AMALENDU AUDDY
VS
SISIR KUMAR DE (DECEASED)

SUNIL

 

REMARK : ** TIME EXTENDED TILL 31/08/2018.** WILL NO.698/2016 === AFFIDAVIT OF SERVICE OF
CITATION OF VINEET KUMAR SINGH DT.03/04/2018 FILED ON 05/04/2018 PG.NO.1 TO 3 === CONSENT
AFFIDAVIT OF CHITRALEKHA SIBENDU DT. 13/07/2018 FILED ON 10/08/2018 PAGES 33-35 == AFFIDAVIT
OF SERVICE OF RAJKUMAR J TIWARI DT. 08/08/2018 FILED ON 10/08/2018 PAGES 1-6 == NOTICE TO
COLLECTOR (N TO C) SENT ON DATE 16/01/2025

3 TP/4603/2022
[Original]

ASHISH MOHAN GIDWANI
VS
VISTASP SORAB BROACHA
(DECEASED)

LAKDAWALA AND CO

   with  

WILL/1558/2022 ASHISH MOHAN GIDWANI Swapnila Rane
[Orignal] VS

VISTASP SORAB BROACHA (DE
In CEASED)
TP/4603/2022
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4 MPT/282/2024
[Original]
(ECHCBM02058502024)

USHA RAMKRISHNA PANDEY
VS
ABHAYANANDAN MOHAR @BOHAR
PANDEY - DECEASED

Supriya Jaware

5 TP/945/2024
[Original]
(ECHCBM02220472023)

DINESH MALUKCHAND TOLIA
VS
MALUKCHAND JATASHANKER
TOLIA

D R Mishra

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 05-12-2024

   with  

IA(L)/24275/2024
(ECHCBM02155192024) DINESH MAKULCHAND TOLIA D R Mishra

[Original] VS D R Mishra
MALUKCHAND JATASHANKER TO
LIA

REMARK: == PRAECIPE DTD 08/08/2024 ==
   with  

WILL/306/2024 MALUKCHAND JATASHANKER TO D. R. MISHRA
[Orignal] LIA

VS
In DINESH MALUKCHAND TOLIA
TP/945/2024
(ECHCBM02220472023)

6 TP/1470/2024
[Original]
(ECHCBM02131702023)

SUNIL RAMESH PATEL
VS
SUDHIR RAMESH PATEL

Yunus Memon

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 29/11/2024.

   with  

WILL/570/2024 SUNIL RAMESH PATEL Yunus Memon
[Orignal] VS

SUDHIR RAMESH PATEL
In
TP/1470/2024
(ECHCBM02131702023)

7 TP/5268/2024
[Original]
(AMH20230041031C20240
0008)

Shonali Jitendra Bhatia
VS
Jitendra Gopal Bhatia (Deceased)

SHAH ASHWIN LILADHAR

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 05-12-2024

8 TP/6003/2024
[Original]
(AMH20210048853C20240
0002)

ROSHI CHAUHAN s/o Durga Singh
Chauhan
VS
KRISHANKUMAR MADANLAL
MAHAJAN alias KRISHAN KUMAR
MAHAJAN (DECEASED)

Rohini Pandit
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 REMARK : NOTICE TO COLLECTOR ( N TO C ) SENT ON DATE 21/01/2025

   with  

WILL/2408/2024 ROSHI CHAUHAN s/o Durga S Rohini Pandit
[Orignal] ingh Chauhan

VS
In KRISHANKUMAR MADANLAL MA
TP/6003/2024
(AMH20210048853C20240
0002)

HAJAN alias KRISHAN KUMAR

MAHAJAN (DECEASED)

9 MPT/248/2025
[Original]
(ECHCBM02110672024)

KUNAL LALITMOHAN PANDE SON
OF LALITMOHAN PANDE
VS
VIDHU PANDE WIFE OF
LALITMOHAN PANDE (DECEASED)

Adv Sana Khan

10 MPT/249/2025
[Original]
(AMH20240129270C20250
0001)

Lalitashankar Durgashankar Chobisa
VS
Kamlaben Lalitashankar Chobisa alias
Kamlaben L Chobisa (DECEASED)

PRADNYA RAMESH BAGDE

11 MPT/250/2025
[Original]
(AMH20230039529C20250
0005)

Divyprakash Vedprakash Shrivastava
VS
VEDPRAKASH GOVINDPRAKASH
SHRIVASTAVA

PATEL MEEZAN MOHD RAFIQUE

12 MPT/251/2025
[Original]
(AMH20240128529C20250
0029)

Andrew Pereira alias Andrew Simon
Richard Pereira alias Andrew Joseph
Pereira
VS
Joseph Pereira alias Joseph Rudolph
Pereira alias Joseph Cyril Pereira
(DECEASED)

PRABHU VELAR

13 MPT/253/2025
[Original]
(AMH20240128529C20250
0021)

Harsha Nitinkumar Patel
VS
Nitinkumar Chandubhai Patel alias Dr
Nitinkumar Chandubhai Patel alias Dr
N C Patel

PRABHU VELAR

14 MPT/254/2025
[Original]
(AMH20250001962C20250
0001)

DILDAR S/O MAHADEV SUNNAR
RAJBHAR
VS
MURTI ALIAS MURTIDEVI W/O
MAHADEV SUNNAR RAJBHAR

PIYALI KUNAL BHOIR
PIYALI KUNAL BHOIR

15 MPT/285/2025
[Original]
(AMH20240131140C20250
0001)

Mazahir Tazun Joarawala
VS
Tazun Mohamed Husain Alias Tazun
Mohamed Husain Jaorawala Alias
Tazun Jaorawala

VAIBHAV ANIL GAIKWAD

16 TP/662/2025
[Original]
(AMH20230039468C20240
0006)

AAIDITYA SATISH TALREJA
VS
ALKA SATISH TALREJA (DECEASED)

RADHAKRISHNA JHA

 REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 18/02/2025
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17 TP/1244/2025
[Original]
(AMH20230036552C20250
0009)

DILIP KRISHNANAND MANKAME
VS
SWATI HEMANT MANKAME
(DECEASED)

BHATIA VISHAKI ASHOK
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